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To,

Sub:-

Ref:-

Sir,

T E U TI HI UR AT GUWA ATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No. Hc.vrr-7rlzoo+t gl1l ta
Smti. Jayashree Bora
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Syed Imdadur Rahman,
District & Sessions Judge,
Hailakandi.

Dated Guwahati, the
.ll"

l\ September,2024

Casual leave.

JHD I I I 2024 I t0 I 3250 dated 05.0g.2024.

With reference to the above, I am directed to inform you that your prayer forcasuar reave on 17 'og'2024, arong with station reave permission, with the officiatvehicle, at own cost, from the morning of 15.069.2024 till the morning of18.09,2024, has been granted. The lcarned aOdt.Oistrict a S"rrrn, ,rdn", 
'r.,,.*.r0, 

..0 ,.his absence, the next senior most ludiciar officer avairabre at the station wourd remain in_charge of your Court and Office during your abscnce.

Yours faithfully,

st /-
JT. REGISTRAR (VIGITANCE)

Memo No.Hc.vtt-ttl2oo4l l LlX ta,dated / t\_ a1- Za
Copy to: 

,/.
,JL. The project l\4anager, Gauhatr Hrgh Court.
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